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HARYANA STATE 
~ PREVENT 
~ POLLUTION 

TC-11158 

FORM J 
(See Rule 36) 

Report No. :-1128 
Dated - August 20, 2024 
I, hereby, certify that I Narender Hooda as Board Analyst, duly appointed under sub section 

(3) of section 53 of Water (Prevention and control of Pollution) Act, 1974(6 of 1974) received on the 

13th day of August, 2024 from Sh. Pardeep Kumar, JEE, a sample of liquid trade effluent of M/s 

Bhagwati Techno Fab (P) Ltd., Dhundhala Dhatlr Road, Palwal, collected on 12.08.2024 from the 

Inlet & Outlet of ETP for analysis. The Sample was In a condition flt for analysis reported below:-

! further certify that I have analyzed the afore-mentioned sample on 13/08/2024 to 20/08/2024 

and declare the result of analysis to be as follow:-

Sr. Parameter 
No. 

1. pH Value at 25°C 

2. Conductivity µS/cm at 25°C 

3. Total Suspended Solids mg/I 

4. B.O.D.(5 Days at 20° C) mg/I 

5. Chemical Oxygen Demand mg/I 

6. Oil & Grease mg/I 

BDL * = Below Detection Limit 
DL ** = Detection Limit 

Inlet 
ETP 
6.29 

5310 

215 

42 

424 

12.8 

of Outlet of Prescribed 
ETP Limits 
7.04 6.5-8.5 

1930 -----
44 100 

9 30 

112 250 

BDL* 10 
(DL**=4) 

The condition of the seals, fastening and container on receipt was as follow: 
Container had its seals found intact in orderi slip on the container had 
representative of the industry and the board representative. 
Signed this on 20th day of August, 2024 

Haryana State Pollution Control Board Laboratory, 
Sector-16 A, Faridabad 

Test Method 

APHA 4500 H+ B (24th 
Edition 2023) 
APHA 2510 B (24th 
Edition 2023) 
APHA 2540 - D (24th 
Edition 2023) 
APHA 5210-C (24th 
Edition 2023) 
APHA 5220-B (24th 
Edition 2023) 
APHA 5520-B (24th 
Edition 2023) 

the signature of the 

) 
(tl\t>~~ 

Bo~t 

To 

The Member Secretary, HSPCB, Panchkula/ Regional Offi~PCB, Palwal/ M/s Bhagwati 
Techno Fab (P) Ltd., Dhundhala Dhatir Road, Palwal 

Endst. No. HSPCB/LAB/F/2024/ 5 b S-1 Dated: J,,-0--0 8~2---lt 

This test report relate only to the particular sample submitted for testing 

83



'#ARYANA STATE 

~ PREVENT 

~ POLLUTION 

FORMJ 
(See Rule 36) 

Report No.:-1128 

Dated - August 20, 2024 

I, hereby, certify that I Narender Hooda as Board Analyst, duly appointed under sub section 

(3) of section 53 of Water (Prevention and control of Pollution) Act, 1974(6 of 1974) received on the 

13th day of August, 2024 from Sh. Pardeep Kumar, JEE, a sample of liquid trade effluent of M/s 

Bhagwati Techno Fab (P) Ltd., Dhundhala Dhatlr Road, Palwal, collected on 12.08.2024 from the 

Inlet & Outlet of ETP for analysis. The Sample was in a condition fit for analysis reported below:-

I further certify that I have analyzed the afore-mentioned sample on 13/08/2024 to 20/08/2024 

and declare the result of analysis to be as follow:-

Sr. No. Parameter Inlet of ETP Outlet of Prescribed 

ETP Limits 

1. Colour Blackish Colorless -----

2. Odour Bad Odourless -----

The condition of the seals, fastening and container on receipt was as follow: 

Container had its seals found intact in order; slip on the container had 

representative of the Industry and the board representative. 

Signed this on 20th day of August, 2024 

Haryana State Pollution Control Board Laboratory, 

Sector-16 A, Faridabad 

Test Method 

----

----

the signature of the 

I .I> 

Boa~ 

To 

The Member Secretary, HSPCB, Panchkula/ Regional Office, ~' Palwal/ M/s Bhagwati 

Techno Fab (P) Ltd., Dhundhala Dhatir Road, Palwal 

Endst. No. HSPCB/L.AB/F/2024/ 5 /, S- / 

This test report relate only to the particular sample submitted for testing 

- ------- - --- -
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\ 
HARYANA STATE 

~~-:;¥ "~ .. .,.. PREVENT 
POLLUTION 

Report No. :-185 
Dated - May 09, 2025 

FORMJ 
TC-15431 

(See Rule 36) 

I, hereby, certify that I Narender Hooda as Board Analyst, duly appointed under sub section 

(3) of section 53 of Water (Prevention and control of Pollution) Act, 1974(6 of 1974) received on the 

02
nd 

day of May, 2025 from Sh. Harshit Budhalakoti, AEE, a sample of liquid domestic effluent of 

M/s Bhagwati Technofab Pvt. Ltd., Palwal, collected on 01.05.2025 from the Inlet & Outlet of STP for 

analysis. The Sample was in a condition fit for analysis reported below:-

! further certify that I have analyzed the afore-mentioned sample on 02/05/2025 to 09/05/2025 

and declare the result of analysis to be as follow:-

Sr. No. Parameter Inlet of STP Outlet of Prescribed Test Method 

STP Limits 

1. pH Value at 25°C 7.43 7.56 6.5-8.5 APHA 4500 H+ B 

2. Conductivity µS/cm at 25°C 

3. Total Suspended Solids mg/I 

4. B.O.D.(3 Days at 27° C) mg/I 

5. Chemical Oxygen Demand mg/I 

6. Oil & Grease mg/I 

BDL * = Below Detection Limit 

DL ** = Detection Limit 

2950 1180 ----

195 13 20 

78 6.8 10 

325.1 28.4 50 

9.4 BDL* 10 
(DL**=4) 

The condition of the seals, fastening and container on receipt was as follow: 

Container had its seals found intact in order; slip on the container had 

representative of the industry and the board representative. 

Signed this on 09th day of May, 2025 

Haryana State Pollution Control Board Laboratory, 

Sector-16 A, Faridabad 

To 

(24th Edition 2023). 
IS 3025 (Part 14) 
2023 
IS 3025 (Part 17) 
2023 
IS 3025 (Part 44) 
2023 
IS 3025 (Part 58) 
2023 
IS 3025 (Part 39) 
2023 

the signature of the 

\ 
~e-~-~--

Boat""~ 

The Member Secretary, HSPCB, Panchkula/ Regional Office, HSPCB, Palwal / M/s Bhagwati 

Technofab Pvt. Ltd., Palwal 

Endst. No. HSPCB/LAB/F/2025/ ' \ ~'O 
Dated: q - S---~ • 

This test report relate only to the particular sample submitted for testing 
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HARYANA STATE 

~ PREVENT 

.._,,.._ Sr. POLLUTION """ ..... .,.. 
Report No. :-185 

Dated - May 09, 2025 

FORMJ 
(See Rule 36) 

I, hereby, certify that I Narender Hooda as Board Analyst, duly appointed under sub section 

(3) of section 53 of Water (Prevention and control of Pollution) Act, 1974(6 of 1974) received on the 

02nd day of May, 2025 from Sh. Harshit Budhalakoti, AEE, a sample of liquid domestic effluent of 

M/s Bhagwati Technofab Pvt. Ltd., Palwal, collected on 01.05.2025 from the Inlet & Outlet of STP for 

analysis. The Sample was in a condition fit for analysis reported below:-

I further certify that I have analyzed the afore-mentioned sample on 02/05/2025 to 09/05/2025 

and declare the result of analysis to be as follow:-

Sr. Parameter Inlet of Outlet of Prescribed 

No. 
STP STP Limits 

1. Colour Greyish Almost ----
Colorless 

2. Odour Bad Almost ----
Odourless 

3. Total Nitrogen mg/I 35.02 5.60 10 

4. Fecal Coliform MPN/100 ml 3300 49 100 

The condition of the seals, fastening and container on receipt was as follow: 

Container had its seals found intact in order; slip on the container had 

representative of the industry and the board representative. 

Signed this on 09th day of May, 2025 

Haryana State Pollution Control Board Laboratory, 

Sector-16 A, Faridabad 

To 

Test Method 

----

----

APHA 4500-N0 rg-B (24th 

Edition 2023) 
APHA 9221-E (24th 

Edition 2023) 

the signature of the 

The Member Secretary, HSPCB, Panchkula/ Regional Office, HSPCB, Palwal / M/s Bhagwati 

Technofab Pvt. Ltd., Palwal 

Endst. No. HSPCB/LAB/F/2025/ l l .S: 0 Dated: °1-S:--~ 

This test report relate only to the particular sample submitted for testing 
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